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On the Order Sheet dated 30.06.2017 the Learned Representative

for the Petitioner has stated as under :

'On the instruction oF my client (Petitione) I am seeking

permission to withdraw this matter. Kndly allow the same. For

this act of kindness the Petitioner shall ever remain gratefll."

Since the Petitioner suo motu seeking p€rmission to withdraw the

Petition on the ground that 7 Post Dated Cheques have been issued

to the amount totalllng Rs. 7,20,5271-, therefore it ls requested to

allow to withdraw the Petition. Granted.

This matter is disposed ofas withdrawn. Consigned to Records.

Dated: 30.06.2017
M.K. Shrawat
Member (Judicial)
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